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NHRC seeks Odisha Govt report on sexual exploitation of 
minor girls 
https://www.thestatesman.com/cities/bhubaneshwar/nhrc-seeks-report-from-odisha-
govt-over-sexual-exploitation-of-minor-girls-1503132746.html 
The National Human Rights Commission (NHRC) has sought an Action Taken Report 
(ATR) from Chief Secretary of Odisha regarding the pregnancy of minor girls especially 
the students in the State. 
 
Acting on a petition and rejoinders filed by activist and Supreme Court Lawyer 
Radhakanta Tripathy, the NHRC passed the order recently. 
 
Tripathy alleged that on the pretext of giving a mobile phone, a ninth class student in 
Padagaon village under Adaba Police Station in Gajapati district was made pregnant by 
the husband of the local Sarpanch. 
 
The continuance of sexual exploitation of minor girls, some of them are found pregnant 
in various state – run SC/ST residential schools has been going on unabated. 
 
Alleging failure, negligence and inaction of the state government to act over the issue 
and crime committed against minor girls, Tripathy requested the NHRC to ensure legal 
action against the wrong doers and heavy compensation with rehabilitation of the 
victims with preventive measures. 
 
 “The complainant has alleged that sexual exploitation of minor girls specially belonging 
to SC/ST continues in Odisha.  He has stated about one incident where in November, 
2022 a Class 9th student was impregnated by the Sarpanch’s husband.  Other incidents 
have also been mentioned in the complaint. Let a copy of complaint be transmitted to 
the Chief Secretary, Govt. of Odisha calling for an Action Taken Report on all the 
incidents mentioned in the complaint within eight weeks.” NHRC stated in the order. 
 
Precautionary and corrective measures with punitive actions and rehabilitation of victims 
as per Guidelines of Nirbhaya case and other applicable guidelines are not being 
satisfactorily implemented in Odisha, the petitioner alleged. 
 
Earlier the State authorities in the report stated that utmost priority was the education of 
the SC/ST poor students who constitute nearly 40% of the state’s population. 
 
Through a network of 1670 residential schools and 6000 hostels, the government 
provides free education, food, clothing and accommodation to nearly 6 lakh students 
between the ages of 5 and 18 years of whom 60 percent are girls. 
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NHRC seeks report on alleged sexual exploitation of SC/ST 
girls 
http://www.uniindia.com/nhrc-seeks-report-on-alleged-sexual-exploitation-of-sc-st-
girls/east/news/2865260.html 
The National Human Rights Commission (NHRC) has sought Action Taken Report 
(ATR) from the Odisha Chief Secretary within eight weeks on the alleged cases of 
pregnancy of minor girls, especially in the government-run SC/ST residential schools. 
Acting on a petition and rejoinders filed by Social Activist Radhakanta Tripathy, the 
NHRC passed the order recently. NHRC directed the Chief Secretary to implement the 
recommendations made by the Special Rapporteur who investigated the case of minor 
students sexual exploitation in the State. Tripathy in his petition alleged that the 
husband of a local Sarpanch made a class nine student pregnant on the pretext of 
giving her a mobile phone in Padagaon village under Adaba Police Station of Gajapati 
district .. The continuing sexual exploitation of minor girls, some of them pregnant in 
various state-run SC /ST residential schools has been going on unabated. Alleging 
failure, negligence and inaction of the state government to act on the issue Tripathy 
requested the NHRC to ensure legal action against the wrongdoers, and compensation 
with the rehabilitation of the victims. Tripathy contended the precautionary and 
corrective measures with punitive actions and rehabilitation of victims as per the 
guidelines of the Nirbhaya case and other applicable guidelines are not satisfactory in 
the state. Earlier the state authorities in the report stated that utmost priority is given to 
the education of the SC ST poor students who constitute nearly 40 percent of the state's 
population. Through a network of 1670 residential schools and 6000 hostels, the 
government provides free education, food, clothing and accommodation to nearly 6 lakh 
students between the age of 5 and 18 years of whom 60 percent are girls. UNI XC BD 
SSP 
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Minor girls  pregnancy: ATR sought from CS 
https://www.dailypioneer.com/2022/state-editions/minor-girls----pregnancy--atr-sought-
from-cs.html 
The National Human Rights Commission (NHRC) has sought for an Action-Taken 
Report (ATR) from the Chief Secretary of Odisha pertaining to rising cases of sexual 
exploitation of minor tribal girls, especially girl students in the State run Ashram 
Schools. 
 
Acting on a petition and rejoinders filed by Supreme Court lawyer and rights activist 
Radhakanta Tripathy, the NHRC passed the order recently.  
 
  
 
Tripathy alleged that on the pretext of giving a mobile phone to one Class IX student in 
Padagaon village under Adaba Police Station in Gajapati district, a girl was made 
pregnant by the husband of the local Sarpanch. The continuance of sexual exploitation 
of minor girls, some of them are found pregnant in various State - run SC /ST residential 
schools, has been going on unabated, he said. 
 
  
 
Alleging failure, negligence and inaction of the State Government to act over the issue 
and crime committed against minor girls, Tripathy requested the NHRC to ensure legal 
action against the wrong doers and heavy compensation with rehabilitation for the 
victims with preventive measures. 
 
  
 
While disposing case no. 4221/18/0/2019 filed by Tripathy earlier, the NHRC had 
directed the Chief Secretary to implement the recommendations made by the Special 
Rapporteur who investigated the case of minor students’ sexual exploitations in the 
State. However, till date the same has not been complied with. 
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Odisha college puts restriction on entry of 9 students following 
ragging complaint 
https://theprint.in/india/odisha-college-puts-restriction-on-entry-of-9-students-following-
ragging-complaint/1228502/ 
The authorities of the state-run Khallikote Junior College here on Monday put restriction 
on the entry of nine Plus-II students to the campus following allegation of ragging 
against them. 
 
 
The nine students will remain away from the campus until further order as they were 
suspected to be involved in ragging of a girl student and create disturbance on the 
college premises, an official said. 
 
A Plus II (first year) girl student on Saturday complained to the principal about ragging 
by some senior students in the campus and creating disturbance in the classes by 
bursting crackers and passing comments. She said the girl students were not feeling 
safe in the campus. 
 
 
While the complaint of the girl was under investigation by the anti-ragging committee, 
the college authorities took action against these students as a precautionary measure. 
 
In the month of September, six of these students had also been suspended for a week-
period from the campus as they were found involved in the ragging to the junior 
students. 
 
“We have suspended these students as they allegedly created disturbance on the 
campus”, said Radha Kant Nayak, principal of the college said, adding that the anti-
ragging committee is to ensure absence of these students on the campus. 
 
He said the names of these students have already been communicated to the SP 
(Berhampur) and local police station as per the recommendation of the anti-ragging 
committee for their indiscipline activities on the campus on October 29. 
 
Earlier on Thursday, the authorities of Binayak Acharya College, another state run 
institute here, had expelled at least 12 students of Plus III and Plus II for allegedly 
ragging a junior girl student on the college campus, which went viral in the social media. 
 
The college authorities have also given compulsory college leaving certificates to these 
students. The police had arrested five of them-two them teenagers, for allegedly 
indulging in the ragging incident. 
 
Meanwhile a delegation of BJP’s youth and women wings in Ganjam district on Monday 
visited different colleges and institutions and discussed with the principals about the 
anti-ragging measures in the institutes. They have also urged the college authorities to 
write the toll-free number to lodge complaints of any ragging incidents in the premises. 
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Meanwhile, the National Human Rights Commission (NHRC) on Monday directed the 
principal secretary of higher education department to take appropriate actions within 
eight weeks on alleged suffering of the students due to ragging in college campuses in 
Berhampur. 
 
Rabindra Kumar Mishra, a human rights defender has moved the NHRC for the 
intervention as the spurt of the ragging cases in the college campuses. 
 
Besides the government-run- Binayak Acharya College and Khallikote Junior College, 
he said a girl student of a private college here had committed suicide, recently due to 
ragging. He appealed the commission for joint inquiry by the CBI and University Grants 
Commission and state government. PTI COR AAM RG 
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एनएचआरसी न ेकोरापटु फजȸ मुठभेड़ पर ǐरपोट[ मांगी 
https://jantaserishta.com/local/odisha/nhrc-seeks-report-on-koraput-fake-encounter-
1769645 

राçĚȣय मानवाͬधकार आयोग (एनएचआरसी) ने ओͫडशा सरकार को तलब ͩकया है और कोरापुट 
िजले मɅ पुͧलस कȧ कͬथत फजȸ मुठभेड़ पर कार[वाई कȧ ǐरपोट[ मांगी है, िजसके कारण हाल हȣ 
मɅ दो लोगɉ कȧ मौत हो गई थी। सवȾÍच मानवाͬधकार Ǔनगरानी संèथा ने मãकानͬगरȣ िजले के 
पुͧलस महाǓनदेशक, कलेÈटर और एसपी स ेअगले चार हÝतɉ मɅ दावा ͩकए गए ͪवशेष अͧभयान 
समूह (एसओजी) के साथ मुठभेड़ और दो åयिÈतयɉ कȧ मौत पर एक ͪवèततृ ǐरपोट[ Ĥèतुत 
करने को कहा है। 11 नवंबर को, कोरापुट पुͧलस ने बोइपǐरगुडा सीमा के तहत मालȣपदार जंगलɉ 
मɅ दो 'माओवाǑदयɉ' को मार ͬगराने का दावा ͩकया था, जो बाद मɅ मारे गए आǑदवाͧसयɉ के 
पǐरवार के सदèयɉ ɮवारा दावा ͩकए जाने के बाद नकलȣ बताया गया था ͩक दोनɉ दैǓनक 
मजदरू थे और उनके बाद वामपंथी उĒवादȣ के Ǿप मɅ Ħांडेड थे। मौत। दो आǑदवासी 
मãकानͬगरȣ पुͧलस सीमा के तहत सरगीगुडा गांव के धाना खमार और नबरंगपुर मɅ कोसागुमुडा 
पुͧलस सीमा के तहत नआुगड़ा के जया कुमार नाग थे। जबͩक नाग के पǐरजनɉ ने दावा ͩकया 
ͩक वह Ǒदहाड़ी पर काम करता था और 10 Ǒदन पहले घर से Ǔनकला था, खमार िजस Ǒदन मारा 
गया था, उस Ǒदन वह जगंलɉ से होते हुए कोटपाड़ जा रहा था। सवȾÍच Ûयायालय के वकȧल 
और अͬधकार काय[कता[ राधाकांत ǒğपाठȤ ने एनएचआरसी मɅ उन ǓनदȾष आǑदवाͧसयɉ के ͧलए 
Ûयाय कȧ मांग कȧ थी, जो पुͧलस मुठभेड़ का ͧशकार हो गए थे, उनके पǐरवार के सदèयɉ ने 
मुठभेड़ को फजȸ बताते हुए ͪवरोध ͩकया था और दोनɉ को केवल माओवादȣ के Ǿप मɅ Ħांͫ डगं 
ͩकया था ताͩक गलती को छुपाया जा सके ǒğपाठȤ ने अपनी याͬचका मɅ कहा है ͩक दोनɉ 
आǑदवाͧसयɉ कȧ मुठभेड़ फजȸ थी और दोनɉ मतृकɉ का माओवाǑदयɉ से कोई संबंध नहȣं है. 
गोलȣबारȣ कȧ Ǔनçप¢ जांच और मतृक के पǐरजनɉ के ͧलए पया[Üत मुआवज ेकȧ मांग करते हुए, 

उÛहɉने आरोप लगाया ͩक खमार से बरामद हͬथयार कोरापुट पुͧलस ɮवारा गढ़ȣ गई कहानी को 
सहȣ ठहराने के ͧलए लगाए जा सकते थे। मामलɉ के तØय और पǐरिèथǓतयां èपçट Ǿप से 
राÏय मɅ दद[नाक और खतरनाक िèथǓत का सकेंत देती हɇ। èथानीय लोग अÈसर दोनɉ प¢ɉ - 
पुͧलस और माओवाǑदयɉ - के दबाव के बीच सɇडͪवच बन जाते हɇ मामले कȧ Ǔनçप¢ और èवतंğ 
जांच कȧ जǾरत है। याͬचका मɅ कहा गया है ͩक दोनɉ मतृकɉ के पǐरवार के सदèय गमगीन हɇ 
Èयɉͩक वे अकेले कमाने वाले थे। ǒğपाठȤ ने कहा, "मुठभेड़ लोगɉ के मानवाͬधकारɉ का भयानक 
उãलंघन है।" उÛहɉने मुठभेड़ मɅ शाͧमल अͬधकाǐरयɉ के ͨखलाफ कार[वाई कȧ मांग कȧ। 
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एनएचआरसी ने एससी/एसटȣ लड़ͩकयɉ के कͬथत यौन शोषण पर ǐरपोट[ ... 
https://jk24x7news.tv/nhrc-seeks-report-on-alleged-sexual-exploitation-of-sc-st-girls/ 

राçĚȣय मानवाͬधकार आयोग (एनएचआरसी) ने ओͫडशा के मुÉय सͬचव से आठ सÜताह के 
भीतर ͪवशेष Ǿप से सरकार ɮवारा संचाͧलत एससी/एसटȣ आवासीय èकूलɉ मɅ नाबाͧलग लड़ͩकयɉ 
के गभ[वती होने के कͬथत मामलɉ पर कार[वाई ǐरपोट[ (एटȣआर) मांगी है। सामािजक काय[कता[ 
राधाकांत ǒğपाठȤ ɮवारा दायर एक याͬचका पर कार[वाई करते हुए, राçĚȣय मानवाͬधकार आयोग 
ने हाल हȣ मɅ आदेश पाǐरत ͩकया। एनएचआरसी ने मुÉय सͬचव को राÏय मɅ नाबाͧलग छाğɉ 
के यौन शोषण के मामले कȧ जांच करने वाले ͪवशेष ĤǓतवेदक ɮवारा कȧ गई ͧसफाǐरशɉ को 
लागू करने का Ǔनदȶश Ǒदया। ǒğपाठȤ ने अपनी याͬचका मɅ आरोप लगाया है ͩक एक èथानीय 
सरपंच के पǓत ने नौवीं क¢ा कȧ एक छाğा को मोबाइल फोन देने के बहाने गभ[वती कर Ǒदया। 
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